
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 26.02.2024 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 am 

       Click here to join VC 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial),  

Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 

(Ins) No. 73/2024 

For Stay  

IA No. 211/2024 
For Exemption 

IA No. 209 & 

210/2024 

 

Octopus Productions 

Pvt Ltd  

Vs 

Enforcement 
Directorate & 5 Ors. 

 

WITH 

Mr. Pawan Jhabakh  

2 Comp App (AT) (CH) 
(Ins) No. 74/2024 

For Stay 

IA No. 212/2024 

For Exemption 

IA No. 213 & 
214/2024 

 

Srei Multiple Assets 
Investment Trust 

Vision India Fund, SRA 

of Deccan Chronicles 

Holdings Ltd.  

Vs 
Enforcement 

Directorate & 5 Ors.  
 

Mr. Aram Kumar   

3 Comp App (AT) (CH) 
(Ins) No. 61/2024 

For Exemption 

IA No. 187/2024 

 

Scorpius Trackers 
Private Limited  

Vs 

Mytrah Energy (India) 

Private Limited 

 

Ms. Priyanka Sethia  

4 Comp App (AT) (CH) 

(Ins) No. 62/2024 
For Exemption 

IA No. 188/2024 

For Stay 

IA No. 189/2024 

National Highway 

Authority of India 
Through DGM (T) & 

Project Director  

Vs 

IVRCL Chengapalli 

Tollways Ltd. & 3 Ors. 
 

Mr. Lalit Mohan  

5 Comp App (AT) (CH) 

No. 119/2023 

For Condone Delay 

IA No. 1455/2023 

Interim relief 

IA No. 1454/2023 
 

Mr. Gireesh Sanghi  

Vs 

M/s. Sanghi Filaments 

Pvt. Ltd & 10 Ors.  

 

Mr. Yogesh Jagia   

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994


 
 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

6 Comp App (AT) (CH) 

(Ins) No. 284/2023  
For Stay  

IA No. 867/2023 

To Adv. Hg. 

IA No. 1436/2023 

Noil Christuraj  

Vs  
State Bank of India & 

Anr. 

Mr. Anant Merathia  Mr. Pranava 

Charan MG- R1  
Mr. T 

Ravichandran- R2 

7 Comp App (AT) (CH) 

(Ins) 337/2022   

For Stay   
IA No. 758/2022  

For Exemption   

IA No. 759/2022   

For Condone Delay   

IA No. 990/2022   
To adv. Hg.   

IA No. 907/2022 

M.K.Resely & 7 Ors  

Vs   

Union Bank of India 
Erattupetta Branch & 2 

Ors 

Mr. VK Peer 

Mohamed Khan  

Mr. S. Easwaran   

Mr. Varun 

Srinivasan- R1  

Ms. Shinu J Pillai 
R2   

Mr. AG Sathya 

Narayana- R3 

8 Comp App (AT) (CH) 

No.113/2022   

To dispense with   

IA No.1032, 1033 & 

1034/2022 
 

Anraj Bhandari   

Vs   

Stove Kraft Private 

Limited & 4 Ors. 

Mr. R Subramaniam 

Raja 

Ms. Rajashree-R1& 

R2   

Mr. Anant 

Merathia- R4   

Mr. S Aravindan- 
R5 

 

9 Comp App (AT) (CH) 

No. 90/2022  

For Stay  

IA No. 778/2022 

Vaikundarajan 

Subramanian & Anr  

Vs  

Jagatheesan 
Muthurajan & 9 Ors  

 

 

 

 

WITH 

Mr. Ramaswamy 

Meyappan 

Ms. Anisha 

Chandrakumar-

R1, R3  

Mr. Rohan 
Rajasekaran - R2 

Mr. Raj Kumar 

Jhabakh- R4, R5 

M/s Kingsly 

Solomon J- R8 

Ms. K. Subbu 
Ranga Bharathi- 

R9 

Ms. S 

Elambharathi- R10 

 

10 Comp App (AT) (CH) 
No. 91/2022  

For Urgent Hearing  

IA No. 785/2022  

For Stay  

IA No. 786/2022 

 

Vaikundarajan Suba 
Saranya  

Vs  

Jagatheesan 

Muthurajan & 10 Ors  

 

 
 

 

WITH 

Ms. K. Subbu Ranga 
Bharathi 

Ms. Anisha 
Chandrakumar-

R1, R3  

Mr. Rohan 

Rajasekaran - R2 

Mr. Raj Kumar 

Jhabakh- R4, R5 
Ms. Johnsy Greta- 

R7 

M/s Kingsly 

Solomon J- R9 

Ms. S 
Elambharathi- R11 

 



 
 

11 Comp App (AT) (CH) 

No.92/2022  

For Urgent Hearing  

IA No. 788/2022  
To dispense with  

IA No. 789/2022  

For Stay  

IA No. 787/2022 

S Vaikundarajan  

Vs  

Jagatheesan 

Muthurajan & 10 Ors  
 

 

 

WITH 

Ms.Johnsy Greeta Ms. Anisha 

Chandrakumar-

R1, R3  

Mr. Rohan 
Rajasekaran - R2 

Mr. Raj Kumar 

Jhabakh- R4, R5 

M/s Kingsly 

Solomon J- R8 
Ms. K. Subbu 

Ranga Bharathi- 

R10 

Ms. S 

Elambharathi- R11 

12 Comp App (AT) (CH) 

No.93/2022  
For Stay  

IA No. 790/2022  

For Urgent Hearing  

IA No. 791/2022 

Vaikundarajan 

Velmurugan  
Vs  

Jagatheesan 

Muthurajan & 10 Ors  

 

 
WITH 

Mr.J. Kingsly 

Solomon 

Ms. Anisha 

Chandrakumar-
R1, R3  

Mr. Rohan 

Rajasekaran - R2 

Mr. Raj Kumar 

Jhabakh- R4, R5 
Ms. Johnsy Greta- 

R7 

Ms. K. Subbu 

Ranga Bharathi- 

R10 

Ms. S 
Elambharathi- R11 

 

13 Comp App (AT) (CH) 

No. 94/2022  

For Stay  

IA No. 792 & 
794/2022  

For Urgent Hearing  

IA No. 793/2022  

For Interim Relief  

IA No. 795/2022 

 

Sumana Balasamy 

Kamaraj  

Vs  

Jegatheesan 
Muthurajan & 10 Ors. 

Ms. S. Elambharathi Ms. Anisha 

Chandrakumar-

R1, R3  

Mr. N.V. Prakash & 
Mr. Rohan 

Rajasekaran - R2 

Mr. Raj Kumar 

Jhabakh- R4, R5 

Ms. Johnsy Greta- 

R7 
M/s Kingsly 

Solomon J- R9 

Ms. K. Subbu 

Ranga Bharathi- 

R11 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
14 Comp App (AT) (CH) 

(Ins) No. 434/2023   

For Stay   

IA No. 1336/2023   

To Adv. Hg.   
IA No. 68/2024 

M/s Rajendra Gears, 

Rep by its Managing 

Partner Mr. Rajendra 

Singh   

Vs   
Anish Agarwal, IRP, 

SAIL-SCIL Kerala Ltd. 

 

Mr. Aadil Singh 

Boparai   
Mr. Siddharth 

Makkar 



 
 

15 Comp App (AT) (CH) 

(Ins) No. 367/2022  

IA No. 855 & 

856/2022 
 

Indra Marshal Power 

Pvt. Ltd 

Vs 

Akshaya Irrigation 
Products Pvt. Ltd.   

 

Mr. ML Lahoty Mr. M Velmurugan 

16 Comp App (AT) (CH) 

(Ins) No. 25/2023   

For Condone Delay   

IA No. 88/2023  
To implead  

IA No. 149/2024 

 

Aveena Gudapati   

Vs   

Biogreen Papers Ltd 

Mr. S Chidambaram Mr. J Basava Raja 

17 Comp App (AT) (CH) 

No. 100/2023   

For Condone Delay  

IA No. 1264/2023   
For Stay   

IA No. 1263/2023 

 

Paul Joseph   

Vs   

M/s Bhagyodayam 

Company rep by Jinan 
KR & 4 Ors. 

Mr. Ashok B Shenoy Mr. Philip Mathew- 

R1   

18 Comp App (AT) (CH) 

(Ins) No. 320/2023   

For Stay   
IA No. 977/2023 

Punjab National Bank   

Vs   

Shri Shivadutt 
Bannanje, Liquidator of 

M/S Falcon Tyres Ltd. 

(In Liquidation) 

 

Mr. Varun 

Srinivasan 

 

19 Comp App (AT) (CH) 

(Ins) No. 455/2023  
To dispense with  

IA No. 1421/2023  

For Stay  

IA No. 1422/2023 

 

 

The Regional provident 

Fund Commissioner-II   
Vs  

M/s.Harshavardhan 

Cotton and Synthetic 

Mills Pvt Ltd. & Anr. 

Mr. PK Panneer 

Selvam 

 

20 Comp App (AT) (CH) 
(Ins) No. 02/2024 

For Condone Delay  

IA No. 12/2024  

For Exemption  

IA No. 11/2024 
 

 

Sei Tejas Pvt. Ltd.  
Vs  

Novus Green Energy 

Pvt. Ltd. 

Mr. V Venkata 
Sivakumar  

Mr. Y 
Suryanarayana 

21 Comp App (AT) (CH) 

(Ins) No. 41/2024  

Urgent listing  

IA No. 126/2024  

For Stay  
IA No. 125/2024 

 

Mr. Prashant 

Deshpande, Erst. 

Director & 2 Ors.   

Vs  

Mr. Matta Pedda 
Srinivas, Liquidator of 

Bartronics Global 

Solutions Ltd.   

 

Mr. Amir Bavani Mr. T 

Deendhayalan  

 

 

 



 
 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

22 TA (AT) No. 248/2021 

(CA (AT) (Ins) No. 
900/2020) 

Smt. Kamala Kumar   

Vs  
Bharath Hi - Tecch 

Builders Pvt. Ltd. 

 

Mr. Ishaan George Mr. Sandeep Bajaj 

23 Comp App (AT) (CH) 

(Ins) No. 233/2021     

For Stay      

IA No. 487/2021 
 

Subbaraya Ananthar 

Durairaju       

Vs    

Indian Overseas Bank 
& 2 Ors. 

 

Mr. J Vinoth Ms. Ananda 

Gomathy- R1    

Mr. Pradeep Joy- 

R2 

24 Comp App (AT) (CH) 

(Ins) No. 270/2021     

For Condone Delay   

IA No. 586/2021 

Asset Reconstruction 

Company (India) Ltd   

Vs      

Manoharamma Hotel 
Investments Pvt Ltd.       

 

WITH 

M/s Ramalingam & 

Associates     

Mr. K Ramesh 

M/s 

Shubharanjani 

Ananth 

25 Comp App (AT) (CH) 

(Ins) No. 271/2021     

For Condone Delay     

IA No. 587/2021 

Asset Reconstruction 

Company (India) Ltd   

Vs      

Bharani Properties and 
Developers Pvt Ltd. 

 

M/s Ramalingam & 

Associates     

Mr. K Ramesh 

M/s 

Shubharanjani 

Ananth 

26 Comp App (AT) (CH) 

(Ins) No.318/2021 For 

Stay    

IA No. 663/2021 

Sitalakshmi Mills    

Vs    

Mr. TV 

Balasubramaniam, RP 
of Solingar Textiles Ltd. 

& Anr. 

 

Mr. Niraj Kumar 

Singh 

Mr. Ravi 

Rajagopalan- R1 

27 Comp. App (AT) (CH) 

No.33/2022  

For Stay   

IA No. 393/2022 
 

Ansarudeen Haneefa 

and Anr.   

Vs   

Sulaiman Assanar 
Kunju and 3 Ors 

 

Mr. Vipin Warrier Mr. Yogindunath 

Sreenivas- R1, R3 

& R4 

28 Comp App (AT) (CH) 

(Ins) No. 32/2023  

For Stay  

IA No.120/2023  
To implead  

IA No.634/2023  

IA No.635/2023 

 

Nerella Hemanth Nagar 

Kumar  

Vs  

Pattabi Enterprises & 
Anr. 

Mr. TK Bhaskar Mr. B Dinesh- R1 

Mr. Pranava 

Charan- R2 

29 Comp App (AT) (CH) 

(Ins) No. 149/2023 

M/s Beetel Teletech 

Limited (Erstwhile 
Brightstar 

Telecommunications 

India Limited)    

Vs    

M/s Felix Infotech Pvt. 

Ltd. 

Mr. Kunwar Pal 

Singh 

Mr. Anirudh A 

Sriram 

 



 
 

02:00 pm 

 

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), and 

Hon’ble Mr. Ajai Das Mehrotra, Member (Technical) 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 

(Ins) No. 163/2023  

To dispense with  

IA No.33/2023  
For Stay  

IA No. 532/2023 

Leave to file  

IA No. 534/2023 

 

M/s. Shubham 

Corporation Pvt. Ltd. 

Vs 

Mr. Kotoju Vasudeva 
Rao, IRP, Navayuga 

Infotech Pvt. Ltd. & 

Anr. 

Mr. Sandeep Kumar 

Ambalavanan 

Mr. VVSN Raju- R1 

Mr. Avinash 

Krishnan Ravi- R2 

 

Copy to: 

By the order of Hon’ble Member (Judicial) 
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